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(b) Question does not arise.

Recovery of Chinese and Pak Make Am* 
munition in Marshldabad District of 

West Bengal

458, SHRI SUKHDEO PRASAD 
VERMA :

SHRI HUKAM CIIAND KACH- 
WAI :

Will the Minister of HOME AFFAIRS be 
pleased to slate :

(a) whether a huge quantity of ammuni 
tion of Chinese and Pakistani make has been 
recovered from a house at Kelaharpur village 
in Murihidabad District of West Bengal ; 
and

(l>) if b o , the number of persons arrested 
in this connection and the action taken by 
Government against them ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN) : (a) According to the 
information furnished by the State Government 
90 rounds of ammunition 1 marked ‘‘Made in 
China” 50 marked "Pak Ordnance Factory”- 
10 Chargers and 2 Hand grenades were reco­
vered from the House of one Azahar Hossain 
son of Md. Yusuf Ali at Kaharpara (Ashari- 
adhah), PS Lalgola, District Murshidabad in 
West Bengal.

(b) One person has been arrested and a 
case under section 25/27 Arms Act, 1959 and 
Section 6 (3) of the Explosives Substance Art 
1908 has been registered against him.
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G. B. I. Finding regarding Liquor Deaths 
In Delhi

460. SHRI S. G SAMANTA : Will the 
Minister of HOME AFFAIRS be pleased to 
state :

(a) the findings of the C. B. I. in con­
nection with the inquiry of liquor deaths in 
Delhi and New Delhi ;

(b) the action being taken against the 
persons and officers found responsible for the 
tragedies ; and

(c) the steps being taken to see that such 
negligence or wilful acts do not occur in 
future ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI




